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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1342/2024
Satyapal Singh
Applicant
Versus
The Block Development Officer (Rural Development), Pilana, Baghpat

Respondents

REPLY ON BEHALF OF THE RESPONDENT 3, GROUND WATER
DEPARTMENT OF STATE OF U.P.

MOST RESPECTFULLY SHOWETH:

1. That the Hon’ble N.G.T., Principal Bench, New Delhi vide its order dated
05.12.2024 in Original Application No. 1342/2024 in the matter of Satyapal
Singh versus The Block Development Officer (Rural Development), Pilana,
Baghpat

In view of the averments made in the application, we
implead (1) State of Uttar Pradesh through the
Additional Chief Secretary, Environment Department,
Government of Uttar Pradesh, Bapu Bhawan,
Sachivalaya, Lucknow- 226001, (2) District Magistrate,
Baghpat, (3) U.P.

Ground Water Authority through Member Secretary,
Village Hariharpur, near Delhi Public School Saheed
Path, Lucknow-226002 and (4) Uttar Pradesh Pollution
Control Board through Member Secretary, Building No.

TC-12V, Vibhuti Khand, Gomti Nagar, Lucknow-226010.
Memo of Parties be prepared accordingly.



6. Ms. Priyanka Swami, Advocate has appeared and
accepted notice on behalf of Respondents No. 1 to 3.

. It is humbly submitted that the Uttar Pradesh Ground Water Department is
not designated as the implementing agency at the government level for
activities such as pond restoration and regeneration.

. Further, it is stated that such renovation activities are undertaken by the
respective Gram Panchayat, Panchayati Raj Department, Minor Irrigation
Department, Irrigation Department, Rural Development Department, among
other concerned authorities.

. It is humbly submitted that the mandate of the Uttar Pradesh Ground Water
Department specifically encompasses the measurement and monitoring of
groundwater levels, in their respective district, as per the Ground Water Act,
2019

. Further, it is stated that in adherence to this mandate, a piezometer was
installed by the Department in village Dhikoli, within the Pilana
Development Block, during the financial year 2019-20 to facilitate
groundwater level monitoring.

. It is humbly submitted that Gram Panchayat Dhikauli has been selected
under the Atal Bhujal Yojana, a scheme funded by the Government of India
in collaboration with the World Bank, presently operational within the
district. Under this scheme, groundwater quality assessments are carried out
at five designated locations within the Gram Panchayat before the onset of
the pre-monsoon season.
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7. Further, it is stated that pertinent groundwater quality information is
prominently displayed at the Gram Panchayat premises, and the groundwater
quality reports for the years 2023 and 2024 have been duly annexed
herewith as Annexure 1.

THROUGH

A

PRIYANKA SWAMI

ADVOCATE

COUNSEL FOR SEIAA, UTTAR PRADESH
F-13, JANGPURA, NEW DELHI 110014
E-mail:advpriyankaswami@agamail.com



BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1342/2024
Satyapal Singh
Applicant
Versus
The Block Development Officer (Rural Development), Pilana, Baghpat
Respondents

AFFIDAVIT

Affidavit of Sarvesh Kumar, aged about 30 S/o Sh. Ram Shwaroop , presently
posted as Assistant Engineer, UP, having an office at Uttar Pradesh Ground Water
D i) Physical ivision M , Uttar PradeShPrasently at Now Delhi

1. That I am posted as stated above and well conversant with the facts of the present

case and as such competent to swear this affidavit on behalf of Respondent 3.
Uttar Pradesh Groundwater Department , before this Tribunal.

2. That the accompanying reply has been drafted by our counsel upon my
instructions.

3. That the contents of the accompanying reply are true and correct and the
knowledge has been derived from official records and nothing material has been

concealed therefrom.
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DEPONENT

VERIFICATION

27 MAR 2025
Verified on solemn affirmation at New Delhi on this 27 day of March, 2025, that
the contents of the foregoing affidavit

are true and correct to the best of my
knowledge and no part of it is false and nothing material has been concealed
therefrom,

— S

DEPONENT




(ANNEXURE- 01)

10 T gl iRt 4 feeedt ° QIR 310T0 H&AT- 1342/2024 Satyapal Singh Vs
The Block Development Officer (Rural Development), Pilana, Baghpat I i eyt
T 05.12.2024 3 aruTer i forreft oTel €EAT- 03 T ST E ST SATEAT |

TR,

I fervereh waterr e e STeT foraTT, SR ST [STet e (T00GOT0%0),
ey, wie T, W@ & 2o e 186 1/4010f0/T@-26(TTOST0Z10)
AT /@ES/19.03.2025 T STcIeh 3Tt bl HE h |

I F gy i A R R R -

1. IR TR T e FersT TetTet SHoiTeg Si 2Rt oh fore et wae & shrefareft fermr Arferay
T % | 3 e Gated T g, gt et o, o R form, e fomr 9
i ferehrer feregmT a1 3 S0 R SITA 2 |

2. SR opTed STt T o ST ST T BT AT WS SISl hi <hrdf Rl ST & | OTH-
feeniell, forehmar wue- fUeTT & STt T oh AT o TR Sast ST et fersqmt g ferefrr
T 2019-20 H Tk diwiHeT Tfiq forar man % | forma ot # o feenteft # Renfe foma o

VISTST L T R & —
9 2021 2022 v 2023 9 2024
o fawm (VTSI T W0 ) (VST T WHO H) (ST T 0 H) (ST T HI0 H)
LCLEY Pre Post Pre Post Pre Post Pre Post
Monsoon Monsoon | Monsoon Monsoon Monsoon Monsoon Monsoon Monsoon
IESIE 25.26 24.87 2431 24.85 23.93 24.77 24.96 23.40

. S H e WRd TR F fag S Wit sted Weiet AieT o i o dered-
Teshtelt SRIMG @ | FISHT=Id SSTet TOTerT o A9 T e T8 9 g6 forar Sar ? |
TSI T I H 05 Tt oh ¥{sTet TOTardT A1 T i foha SITAT & | STt oreren
& st forey g o err 3 oft wef¥fa <6t Sl 2 | 9 2023 7 2024 S T o e
R -

e eh: ITURITAR |




Water Quality Report- 2023

Gra E Calcl M 1 Sodium | Potasslum | Carbonate | Bicarbonate | Sulphate | Chloride | Fluoride | Nitrate 1c7n_“”_m\

m C TDS TH agnesium -
SR State District | Block Panchayat | Village | Source | Latitude | Longitude | Years | pH s/em) | (mg/1) | (mem HM_U__“,_ %. g/) | (mg/) | (me/) (mg/1) (mg/1) (mg/1) | (mg/1) | (mg/l) | (mg/1) Potable

# . i Potabl
Sample No-01 | Uttar Pradesh | Baghpat| Pilana | Dhikoli | Dhikoli | SGWB | 28.914 | 77.3506 2023 | 73 915 675 | 219 14 8 129 12.30 2.40 218 MMNM Mw MN M HW Mw MN vwhw_”
Sample No-02 | Uttar Pradesh | Baghpat| Pilana Dhikoli | Dhikoli | SGWB | 28.911 | 77.3608 2023 7.6 927 700 246 19 11 120 13.10 2.30 213 A mo.uo o.wm Hw.mo Potabe

Sample No-03 | Uttar Pradesh | Baghpat| Pilana | Dhikoli | Dhikoli | SGWB 28.901 | 77.3575 | 2023 7.3 869 646 215 19 11 95 10.80 2.10 187 54.10 wm.mo o.mw ww.mo —
Sample No-04 | Uttar Pradesh | Baghpat| Pilana | Dhikoli | Dhikoli | SGWB | 28.905 77.3701 | 2023 | 75 961 709 | 274 26 14 94 14.30 2.20 218 75.00 ! o.mm wm.mo vonnv_m
Sample No-05 | Uttar Pradesh | Baghpat| Pilana | Dhikoli | Dhikoli | SGWB | 28895 | 77.3713 | 2023 | 7.6 | 950 | 703 | 246 1 20 18 114 | 17.30 1.60 231 68.70 | 7040 | 0. - otable

Water Quality Report- 2024

Magnesium | Sodium | Potassi b b Iphate | Chloride | Fluoride | Nitrate | FOtable/

SR State District | Block ..um_wn.ﬁn Village | Source | Latitude | Longitude | Years | pH ( EM\M:; H“_w\m: ?._qw_va nw“_\_m_ (mg/) | (me/) JBN\: ?A.an\: m_,ﬂi\c \ (me/)) \ (mg/) | (mg/) | (mg/m vze_..
Sample No-1 | Uttar Pradesh | Baghpat | Pilana | Dhikoli | Dhikoli | SGWB |28913839|77.350636] 2024 | 74 | 871 | 628 | 175 | 3 22 102 | 1220 | BDL 244 | 600 | 65 | 045 | 303 | Potable
Sample No-2 | Uttar Pradesh | Baghpat | Pilana | Dhikoli | Dhikoli | SGWB_|28911266| 77.360844] 2024 | 738 856 | 636 | 195 | 36 26 82 13.00 BDL 256 | 620 | 50 040 | 25.0 [ Potable |
Sample No-3 | Uttar Pradesh | Baghpat| Pilana | Dhikoli | Dhikoli | SGWB |28.901291]77.357473] 2024 | 7§ 770 | 580 | 170 | 28 25 78 9.50 BDL 203 | 556 | 59 0.30 | 20.6 | Potable |
Sample No-4 | Uttar Pradesh | Baghpat| Pilana | Dhikoli | Dhikoli SGWB |28.904603|77.370124| 2024 | 7.6 918 660 | 220 40 30 90 13.50 BDL 222 80.2 _ 71 ] 048 _ 30.5 :oscﬂ
Sample No-5 | Uttar Pradesh | Baghpat| Pilana | Dhikoli | Dhikoli SGWB |28.895279(77.371338| 2024 | 7.5 902 652 | 195 36 26 94 19.20 BDL 230 68.4 _ 71 0.50 _ 30.0 _woﬁﬂ

AT T,
Rorem et sret wam wftes,

30




